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From

To,

Sub:-

Shri Saptarshi Garg,
Joint Registrar (Vigitance),
Gauhati High Court,
Guwahati.

Shri Biswajit Chakraborty,
Special Judge, CBI, Assam,
Addl. Court No. II, Chandmari, Guwahati.

Dated Guwahati, the

Casual leave with station leave permission.

-rul{"L fq,
4^r-
2023.

Ref:- You r letter No. SPL/CBI/Add I -II I t43-2022 I 280 dared 30. 05. 2023.

Sir,

With reference to the above, I am directed to inform you that you have been
granted casual leave on 03.06.2023 along with station leave permission with the
official vehicle, at own cost, from the evening of 02.oG.2023 tifl the morning of
05.06.2023, as prayed for. The speciar Judge, cBI, Addr. court No. I, chandmari, Guwahati
and in his absence the special Judge, CBI, Addl. court No. III, Chandmari, Guwahati will remain
in charge of your Court and office in your absence.

Yours faithfully,

gd/.-
JT.REGISTRAR (VIGIIANCE)

Memo No.HC.vrt-481 2ot7 l4lgt-4ls3l A, dated Z, b . 2 O L3
Copy to:

The Special ludge, CBI, Addl. Court No. I, Chandmari, Guwahati.
The Special Judge, CBI, Addl. Court No. III, Chandmari, Guwahati.
The Project Manager, Gauhati High Court.
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